POST OFFER PUBLIC ANNOUNCEMENT
FOR THE ATTENTION OF EQUITY SHAREHOLDERS OF

ALMONDZ CAPITAL&MANAGEMENT SERVICES LIMITED
(FORMERLY ALLIANZ CAPITAL & MANAGEMENT SERVICES LIMITED)

Registered Office: 3, Scindia House, 2" Floor, Janpath, New Delhi-110001 Ph:(011) 41514666 FAX: (011)41514665

The details subsequent to the completion of the Offer made vide Public Announcement dated February 19, 2007 (“Public
Announcement”) under the Securities and Exchange Board of India (Substantial Acquisition of Shares and Takeovers)
Regulations, 1997 (the “Regulations”) by Mr. Navjeet Singh Sobti, Mrs. Gurpreet N. Sobti and M/s Innovative Money
Matters Private Limited (“Acquirers”) to acquire upto 19,02,000 fully paid Equity Shares of face value of Rs. 10 each,
representing 20% of post preferential voting capital at a price of Rs. 37.80 per fully paid up Equity Share, payable in cash
of Aimondz Capital & Management Services Limited (Formerly Allianz Capital & Management Services Limited) (“Target
Company / ACMS”) are as follows:

1. Name of the Target Company : Almondz Capital & Management Services Limited
(Formerly Allianz Capital & Management Services Limited)
2. Name of the Acquirer(s) Including PACs ~ : Mr. Navjeet Singh Sobti, Mrs. Gurpreet N. Sobti and
M/s Innovative Money Matters Private Limited.
3. Name of the Manager to the Offer . Canara Bank
4. Name of the Registrar to the Offer . Alankit Assignments Limited
5. Offer Details:
a) Date of Opening of the Offer : June 22, 2007
b) Date of Closing of the Offer o July 11, 2007
6. Details of the Acquisition:
S.No.| ltem Proposed in the Offer Document | Actuals
1. Offer Price Rs. 37.80/- Rs. 37.80
2. Shareholding of Acquirers (No. & %) before | 2014659 & 30.14% of pre- | 2014659 & 30.14% of pre-
the Public Announcement preferential equity capital preferential equity capital
3. Shares acquired by of Preferential Allotment | 2825000 & 29.70% of Post | 2825000 & 29.70% of Post
(No. & %) Preferential equity capital Preferential equity capital

4. Shares acquired in the Open Offer (No. & %)| 1902000 & 20% of Post 1500 & 0.016% of Post
Preferential equity capital Preferential equity capital

5. Size of the Open Offer (No. of Shares Rs. 7,18,95,600/- Rs. 56,700/-
multiplied by Offer Price per Share)
6. Shares acquired after PA but before NIL NIL

7 working days prior to the closure date,
if any. (No. & %)

6.1 | Price of the shares acquired Not Applicable Not Applicable
6.2 | No. of Shares acquired
6.3 | % of Shares acquired

7. Post Offer Shareholding of Acquirer 6741659 & 70.89% of Post | 4841159 & 50.90% of Post
(No. & %) (2+3+4+6) Preferential equity capital Preferential equity capital
8. Pre-Offer & Post Offer Shareholding of Pre-Offer Post-Offer | Pre-Offer Post-Offer
Public (No. & %) 4670341 & [2768341 & | 4670341 & | 4668841 &
69.86 % of |29.11 % of | 69.86 % of | 49.10 % of
Pre- Post Pre- Post
Preferential Preferential | Preferential | Preferential
equity capital | equity equity capital| equity capital
& 49.11 % of | capital & 49.11 % off
Post Post
Preferential Preferential
equity capital equity capital
7. Status of the Escrow Account, whether released or not: Released.
8. Payment of interest, if any, to the shareholders along with the details thereof: NIL
9. Status of investor complaints received, if any: NIL

| This Post Offer Public Announcement would also be available on SEBI's website www.sebi.gov.in |

The Acquirers accept full responsibility, jointly and severally, for the information contained in this Public announcement
and also for the obligations of the Acquirers as laid down in the SEBI (SAST) Regulations 1997.

ISSUED BY (Manager to the Offer)

-, Canara Bank
45” X3 Merchant Banking Division
E§ Varma Chambers No.11, Homji Street Fort, Mumbai -400001

g% J Ph :022-2267 7405 / 406 Fax No. :022-2267 7404
.

w E mail: mbdcomcity@canbank.co.in Website: www.canarabank.com
Contact Person: Mr. Vinay Kumar Singh

On behalf of :-

1. Mr. Navjeet Singh Sobti, 2. Mrs. Gurpreet N. Sobti (110,Bakhtawar Singh Block, Asian Games Village, Khelgaon Marg,

New Delhi) And 3. M/s Innovative Money Matters Private Limited (A-3/202, Janakpuri, New Delhi-110058)

Place: Mumbai Date: August 24, 2007

Size: 24x12 sq. cm




